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COMPLIANCE OF ORDER DATEDO07.11.2025 PASSED BY HON'BLE

NATIONAL GREEN TRIBUNAL

I, Jitendra Pratap Singh, aged about 53 years, S/o Sh. S.P. Singh, posted as
District Magistrate, Kanpur Nagar, Uttar Pradesh, do hereby solemnly affirm and

state as under:

1. That I, the Deponent in the above captioned matter, am fully conversant vith
the facts of the case and am competent and authorized to swear the present
affidavit.

2. That I state that the contents of this affidavit have been drafted by my counsel

on my instructions, and the contents of the same are true to my knowledge and

pertaining to the chromium dumps, groundwater contamination and health
issues pursuant thereto in the districts Kanpur Nagar, Kanpur Dehat and

Fatehpur.

4. The matter was last listed for hearing on 07.11.2025, wherein the Hon’ble
Tribunal directed the following:

“ 7 The State Authorities especially the Chief Secretary, Uttar Pradesh

and Secretary, Health, Govt. of U.P. are directed to provide a timeline

within two weeks in respect of the steps that will be taken by the State
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Authorities to complete the process of mapping the entire area and find out
the affected  villuges/ULBs/districts. They will also disclose the
approximate number of the affected persons, the medical Jacilities which
are available at the District/ULB/Village level including the health centres,
doctors, paramedical staff available in those health centres, the facilities
available in those health centres and the nearby labs and distance from
that lab for carrying out the blood and other sample analysis. The mapping

will include the food chain contamination, surface water and ground water

ontamination and air contamination analysis. The timeline will also be

REPLY IS AS FOLLOWS

I. REGARDING THE MAPPING PROCESS
5. That, it is respectfully submitted that the Director, AIIMS, New Delhi, Dr. M.

Srinivas, appeared virtually on the last date of hearing i.e., 07.11.2023, and
made certain expert recommendations, which stand duly recorded in
paragraph 5 of the Hon’ble Tribunal’s order. The relevant part of the said order
is reproduced herein for ready reference:

“...5. In terms of the order of the Tribunal dated 07.10.2025, Dr. M.

Srinivas, Director, AIIMS, New Delhi has appeared virtually and has
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suggested that the large-scale mapping of the area is required to be done
in respect of water source, food chain, industrial effluent discharge, air
quality and soil contamination to ascertain the root cause of the problem.
" 4 He has submitted that multi-sectoral approach is required to detect
and remediate this problem and his further suggestion is that the CSR
funds by the corporate sector under the Corporate Social Responsibility
should also be utilized. He has further suggested that the IIT, Kanpur
can be involved for carrying out the air, water and soil analysis of the
area and the analysis of effluent discharge from the industries and
GSVMM College, Kanpur can do the cluster waste sample survey to

ascertain the extent of the problem. He has also suggested that a database

the sample test results should be created so that the repeated sample

metals. He has submitted that if the comprehensive mapping is done, and
éﬁ the database is provided to the AIIMS then appropriate remedial
measures can be suggested....”

6. That, in compliance with the directions of the Hon’ble Tribunal and the expert
recommendations of Dr. M. Srinivas, the deponent has initiated necessary
action. Vide letter no. 69/S.T./2025 dated 17.11.2025, the deponent has
requested the Principal, GSVMM, Kanpur Nagar, to submit a proposal for

conducting a cluster-based blood sample survey to assess the extent of the
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wsue, Additionally, vide letter no, 70/8,1./2025 dated  17,11,2025, the
deponent has requested the Director, 11 Kanpur, (o provide a proposal for
mapping the affeeted avea with respeet (o water sources, food chain, air
quality, soil quality, and industrinl effTuent discharpe,

Copies ofletters 17.11,2025 are annoxed herewith and collectively marked ag

Annexure-1,

ILMEETING  UNDER  THE  CHAIRMANSIHIP  OF  DIVISIONAL

COMDMISSIONER

7. That, vide letter dated 20.11.2025, a meeting was held on 21.11.2025 under

the Chairmanship of the Divisional Commissioner, Kanpur Division.

ZOTAR P
/‘x —~N o 8 o > 3 .o ®
- N Migistrates of Kanpur Nagar, Kanpur Dehat, and Fatchpur, participated in the
(VK. \Ups
(_xsoes N g g ; : y ;
% ( 2 chifjerations. During the meeting, detailed deliberations were held regarding
g effective implementation of the Hon’ble Tribunal’s directions, and clear
Uy

directions were issued to all departments to furnish practical timelines for each
of the 22 suggestions. The authorities were further directed to ensure strict
compliance with the directions of the Hon’ble Tribunal in their true letter and
spirit.

A copy of letter dated 20.11.2025 is annexed herewith and marked as

Annexure-2.
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I1I. REGARDING THE 22 SUGGESTIONS BY AMICUS CURIAE

8. That, it is most respectfully submitted that the deponent has previously filed a
Further Compliance Affidavit dated 06.10.2025 (hereinafter referred to as
‘Affidavit dated 06.10.2025°; kindly refer to judicial page numbers 4451
4507). wherein compliance with the 22 recommendations of the learned
Amicus Curiae was placed on record. Thereafter, a Supplementary Affidavit
dated 06.11.2025 (hereinafter referred to as ‘Affidavit dated 06.11.2025°;
kindly refer to judicial page numbers 4607—4659) was filed, disclosing the
subsequent progress made pursuant to the earlier affidavit.
Copies of Affidavits dated 06.10.2025 and 06.11.2025 are annexed herewith

and collectively marked as Annexure-3.

t, the deponent vide letter no. 951/247-147/25 dated 20.11.2025 has
ted all the relevant departments to provide updated status with respect to

1
22 recommendations of the learned Amicus Curiae.

“ ’ -
~o A copy of letter dated 20.11.2025 is annexed herewith and marked as

.4
?ﬂﬂ Annexure-4.

10.That, the updated compliance status is as follows:

S. Recommendations Compliance Timeline/ Refer to
No Status Remarks para
below
1. |RO-NF Water Plants: Clean | Complied Complied 11
Water for All Domestic
Purposes at centralized and
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de-centralised installed RO-
NF systems (Identify the
usage of wells/hand pumps/

borewells/water source for
animals and agriculture)
2. | Blood Sampling/ survey by | Response Re-Sampling/ 22
Govt in the affected areas of | awaited from | Survey timeline
Kanpur ~ Nagar/  Dehat/ | GSVM will be decided
Fatehpur  (Heavy  Metal | Medical once response is
Analysis- Chromium, | College provided by
Mercury, Fluoride) GSVM
3. |Improve Govt. Hospital’s | Partially Heavy metal | 12
P infrastructure  to  include | Complied sampling is
y L0 \ multi-speciality  diagnostic conducted at the
2 PN e \acilities district level free
\ge \‘k\
°) of cost, and the
<k(( ﬁ(\é%‘“@é‘%ﬁ}ﬂ' ! collected samples
&/éig‘;wt J) SV are subsequently
: = tested at RML,
: Lucknow
/é\\\\ 4 List of all Industries | Complied Complied 13
p (Regardless of Category/
legal/illegal/in-house)-
Kanpur Nagar, Kanpur Dehat,
Fatehpur
5. | Boundary Wall and Cover for | Not -—- o
Existing Cr Dump/ Plume | Applicable to
(Fatehpur & Kanpur Dehat): | Kanpur Nagar
6. |Soil, Sludge and Water | Not Complied | By 28.02.2026 14
Analysis of-Panki/Shanigawa
Landfill Site/ STP @ Pankha,
Sajari
7. Operate Existing STP | Partially By 31.01.2026 15
(Resolving Non- Compliance | Complied
Within 2 Months)




8. | Drain Action Plan- Untapped | Partially 18 months post| 16
& Over Flowing tapped | Complied approval by
Drains NMCG

9. |Permanent Monitoring Plan | Complied Complied 18
for Existing STP/ CETP/

CCRU/ Landfills/ TSDFs

10. | Construction and Installation | Not --- ---
of sewage system and STP in | Applicable to
Kanpur dehat and Fatehpur | Kanpur Nagar

11. |Removal of Chromium, | Not --- ---
Mercury and Ash from the | Applicable to
affected area Kanpur Nagar

12. |Soil & Ground Water | Response Timeline will be |22
Remediation Awaited from | decided once

IIT Kanpur Response is
provided by IIT
Kanpur
River Rejuvenation Plan | Not Complied | Upon receipt of |19
*Senger/ Noor/  Pandu DEM By Survey
)Rivers)- Including  Flood of India by
Plain Zoning, Rain water 31.12.2025, NIH
harvesting, watershed Roorkee will
development, encroachment provide final
removal, Eco- flow report containing
the coordinates by
April, 2026.

14. | Government Multi-Specialty | Partially GSVM  Medical | 12
Medical Aid Facility for | Complied College
victims of Heavy metal
contamination (can be
established in existing Govt
Hospitals in all three districts)

15. |Induction Of Work force in | Not Complied | MOU Signed | 20

CPCB/ PCB

between UPPCB
and IIT Kanpur
for selection of 45
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vacancies (As per
News Article
dated
11.11.2025); and
224  Contractual
Vacancies

published  vide
Adv. No.
H34965/AS
Camp (118/2025)
16. | Technical Infrastructure to | Partially NABL Accredited | 21
State PCB/ SGWB Complied Laboratory  for
water and waste
water analysis is
available
17. | Continuous supply of | Complied Complied 17
Electricity for STP/CETP/
==y . Hospitals
; ;,.ij';_ﬁﬂgag‘q;‘s.\ ye- Laws for Preventing | MoEF&CC, |-
&= " Y gRnvironmental Pollution | CPCB
om Mercury (inlines of
inamata Convention)
- N1 /1Find out the source of|Response Timeline will be |22
N \\'\_“{y Chromium, Mercury, | Awaited from | decided once
;0.7\\ Fluoride, and Iron in the eco- | IIT Kanpur Response is
system. provided by IIT
Kanpur
20. |Survey And Mapping of | Not - =
(new/old) Dump Sites (of | Applicable to
chromium, mercury, ash) in | Kanpur Nagar
Fatehpur and Kanpur Dehat,
Kanpur Nagar:
21. | Survey and Mapping [ Response Timeline will be |22
of Groundwater | Awaited from | decided once
Contamination in Fatehpur | [IT Kanpur Response is




and Kanpur Dehat, Kanpur - plb\'id&i l\\lll
Nagar Kanpur

22. | Survey of People/ CalllTT{Z‘ép_oﬁ;c‘ - Timeline will be |22
Food Chain- To Check | Awaited from | decided once

' Degree of Contamination and | IIT Kanpur Response is
create an effective provided by TIT
Remediation Plan Against Kanpur
Bio- Accumulation of Heavy
Metals.

et ——y

IV. DETAILED REPLY WITH RESPECT TO EACH APPLICABLE

RECOMMENDATION

A. RECOMMENDATION NUMBER 1

/NThat, as earlier submitted in Affidavit dated 06.11.2025, para 5-9 (judicial
NOT4S
- -\\\Jp Xoe no. 4611-4613), clean drinking water in sufficient quantity is being

B. RECOMMENDATIONS NUMBER 3 AND 14

12.That, as already submitted in Affidavit dated 06.10.2025, para 9-13 (judicial
page no. 4458,4459), screening and sample-collection facilities for victims of
heavy-metal poisoning are available free of cost, and the collected samples are

tested at RML-IMS, Lucknow at government expense; and the medical
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facilities for victims of heavy metal poisoning are available at GSVMM

College, Kanpur Nagar.

C. RECOMMENDATION NUMBER 4
13.That, as already submitted in Affidavit dated 06.10.2025, para 16 (judicial
page no. 4459), list of all 37,952 manufacturing units possessing Udyam

Registration Certificates has already been provided to the Hon’ble Tribunal.

D. RECOMMENDATIONS NUMBER 6, 7, 8 AND 17
14.That, in addition to as submitted in Affidavit dated 06.10.2025, para 17-20
(judicial page no. 4459-4460), it is further submitted that JTETA vide letter

no. JTETA/CETP/922/2025 dated 22.11.2025 has informed that tannery

sonnection and conveyance system including approximately 25 kms of

ine works and around 600 manholes will be completed by 28.02.2026.

el eafter, all the tanneries will be connected to it and their discharge will be

vt'"‘ély transported to the 20 MLD CETP through the pumping stations.

Qy\\\ A copy of letter dated 22.11.2025 is annexed herewith and marked as
Annexure-5,

15.That, in addition to as submitted in Affidavit dated 06.11.2025, para 13-15
(judicial page no. 4614), it is further submitted that the Project Manager,
Ganga Pollution Control Unit, U.P. Jal Nigam (Gramin), Kanpur, vide letter

no. 1059/W-24/39 dated 20.11.2025, has informed that out of the five STPs


5.

22


whose effluents were tested by 1T Kanpur, only the 210 MLD Bingawan STP
did not meet the COD standards. 1t is further submitted that de-sludging of the
acration lagoon is presently underway, the same having been delayed due to
monsoon conditions. At present the wnrk. is 90% complete and is expected to
be fully completed by the end of January 20206, thereafter the STP will achieve
full compliance with the prescribed standards.
A copy of letter dated 20.11.2025 is annexed herewith and marked as
Annexure-6.

16.That, in addition to as submitted in Affidavit dated 06.10.2025, para (judicial
page no. 4460), the Project Manager vide letter dated 20.11.2025 mentioned
in para above has further submitted that out of 30 drains in Kanpur Nagar, 15

Ndrains are tapped, 2 drains are partially tapped and 1 drain is storm water drain

-
fvuum&ayay\xvhl 1 does not require tapping. Approval for tapping of remaining 14 drains

has been sent to NMCG for final approval. Post approval, the tapping work

9‘%\“\”

will be completed within a period of 18 months.
A copy of letter dated 03.11.2025 is annexed herewith and marked as
Annexure-17.

17.That, as submitted in the Affidavit dated 06.10.2025, para 29 (judicial page
no. 4463), continuous power supply to all STPs and SPSs in Kanpur Nagar is

being ensured, and the requisite logbooks are being duly maintained. Further,

[ Pl S RO U TN || M S e SO gy oo S
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infrastructurc-augmentation works are also underway to strengthen the

existing system.

E. RECOMMENDATION NUMBER 9

18.That, as submitted in the Affidavit dated 06.10.2025, para 25 (judicial page
no. 4461), UPPCB conducts weekly monitoring of the units and the
monitoring plan has already been previously submitted before this hon’ble

Tribunal.

F. RECOMMENDATION NUMBER 13

19.That, in addition to as already submitted in Affidavit dated 06.10.2025, para

ROT4q
~~
frv-/’;- U gar vide letter no. 3893/K.P.L.G.C/NGT dated 18.11.2025 has informed
’%’ 4 A%diE \
{ p. !
( R-;g“ afl?Up) }th_ }the Survey of India is to provide DEM (Digital Elevation Model) by
Gl g 5= N0 6555
" Log
gA\ 202 /12.2025, thereafter NIH Roorkee will furnish the final report consisting of
ANRE

Annexure-8 .

G. RECOMMENDATIONS NUMBER 15 AND 16
20.That, vide letter no. 969/SA-147/25 dated 21.11.2025, the Regional Officer,

UPPCB, Kanpur Nagar has informed that, as per a news article published in


8
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Dainil Jagran dited 1112025, an Mol) hag been executed between 1T
Kanpur and UPPCIY for Glling 45 vacancies of Grade-2 Officers, The
recritment process, 1o be conducted by I Kanpur, will comprise a written
examination followed by interviews and is expected to take approximately 4
O months, Further, vide advertisement no. H34965/AS Camp (118/2025), 224
contractual vacancies ncross various posts have also been notified and will be
filled by UPPCH,

A copy of letter dated 21112025 is annexed herewith and marked as
Annexure-9,

21.That, vide letter dated 21.11.2025 mentioned above, it has also been informed

compliance with the directions of the Hon’ble Tribunal as well as the expert

recommendations of the Dircctor, AIIMS New Delhi, the deponent has issued
letters to GSVM Medical College Kanpur and IIT Kanpur requesting
reports/plans to enable a systematic mapping, survey, screening and sampling
exercise in accordance with the directions of the Hon’ble Tribunal.

23.That, the deponent is duty bound to fulfil the obligations which are assigned

under the Jlaw and directions passed by this Hon’ble Tribunal. The deponent


9
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is fully committed to ensure striet adherence to the orders of this Hon’ble
Fribunal and undertakes to faithfully comply with any further directions or
instructions that may be ssued by this Hon®ble Tribunal without demur or
delay,

24 Henee, this reply is respeetfully submitted for kind perusal of this Hon'ble
Fribunal.

25. That everything stated above is true and correct to my knowledge, derived

VERIFICATION

Verified at kq wWor S on this g)z day of November, 2025, that the
‘ \

contents of the above affidavit from paragraphs 1 to & are true and correct

to the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom.

omﬂod ihat this docum
' »
bhrl @ro W odw {0( )O‘S\ NL'

who 151d on ifled by SH.on. e
verified por identification. ;Q/\/
Hence Attosted
Virendra Kumar Upadhygy.

Notary Govt.

Kanpur Negef (U.P*
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ANNEXURE-2


ANNEXURE-3

4453

BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BEN CH, NEW DELHI

ORIGINAL APPLICATION NO. 985 OF 2019

IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR
UTTAR PRADESH

WITH
ORIGINAL APPLICATION NO. 986 OF 2019

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI
MANDI KANPUR NAGAR UTTAR PRADESH

/ WITH

a1

3 ’U’V ORIGINAL APPLICATION NO. 528 OF 2023

Eey L

\Y
O‘O\\ NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023
“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL
POLLUTION IN THE GODHRAULI VILLAGE”

FURTHER COMPLIANCE AFFIDAVIT ON BEHALF OF DISTRICT

: MAGISTRATE, KANPUR NAGAR IN COMPLIANCE OF THE ORDER DT.

B 01.07.2025 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL,

NEW DELHI
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I, Jitendra Pratap Singh, aged about 53 years S/o Sh. S.P. Singh, presently posted as

District Magistrate, Kanpur Nagar, U.P. , do hereby solemnly affirm and state on oath ;

as under:

1. That I, the Deponent in the above captioned matter am fully conversant with

the facts of the case and is competent and authorized to swear the present

affidavit.

2. That I state that the contents of the affidavit have been drafted by my counsel

on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

L. BACKGROUND OF THE MATTER

Rinal is examining the issues pertaining to the chromium dumps located at

i’a, District Kanpur Dehat; Rakhi Mandi, District Kanpur Nagar; and

4. That, in compliance with order dated 27.05.2025, the deponent had filed
Compliz;lnce Report by the way of Affidavit dated 13,06.2025 (hereinafter
referred to as the ‘Previous Report’) and thereafter the Hon’ble Tribunal gave
following directions, the relevant portion is mentioned herein below for
perusal-

“...7. After the order dated 27.05.2025, further reports on behalf of District
Magistrate, Kanpur Dehat dated 13.06.2025, District Magistrate, Kanpur

Nagar dated 13‘. 06.2025, compliance report on behalf of District Magistrate,

Fatehpur dated 13.06.2025, Addifgn/t?l affidavit on behalf of Special

f _ J
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Secretary, Medical Health and Family Welfare, UP dated 27.06.2025, report
on behalf of Chief Engineer, Ramganga, Kanpur, UP dated 26.06.2025 and
ajﬁdavi;‘ dated 30.06.2025 on behalf of Central Pollution Control Board have
been filed.

8. “Learned Amicus Curiae has examined these affidavits/reports and has
handed over her comments which are as follows:- ...

14. List on 07.10.2025...”

II. FURTHER COMPLIANCE:

5. That further compliance report in the present matter has been compiled in a

tabulated chart.

A Copy of the tabulated chart has been annexed herewith as ANNEXURE 1.

at as per the above-mentioned table, the point-wise compliance is as under:

*Pbint 1- Ro — NF Water Plants: Clean Water For All Domestic Purposes

entralised And De-Cel;traliscd Installed Ro- NF Systems (Identify The

/ Usage Of Wells/Handpumps/ Borewells/Water Sourjce For Animals And

Agriculture)

7. That the Executive Engineer, Zone-3, Jalkal Department, Municipal
Corporation, Kanpur Nagar vide letter dt. 30.09.2025 has stated as under:

e Under the .INNURM Scheme, a distribution network for supplying

treated surface water from the Ganga River had bgen laid.
e To make this functional, a letter was sent by Jal Kal Department vide
Jalkal/3559/GMS-672/2024-25 dated 22.02.2025, and in

no.

compliance, the U.P. Jal Nigam vide letter no. 533/W-49/12 dated

07.05.2025 informed that the Vem had been made operational.

B !
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* It was also conveyed that in one street, from House No. 127/128A to
127/156A, there was no existing drinking water pipeline.
The Jalkal Department has now laid a 132-meter-long pipeline in that
lane, and safe potable water supply has been started through the
pipeline, ensuring regular and sufficient supply of treated surface water
every morning and evening to approximately 70 households in that
street.

Accordingly, adequate clean surface water is being supplied through

pipelines in Juhi Bamburiya Rakhi Mandi.

Copy of the letter dt. 30.09.2025 has been annexed with ANNEXURE 1 as

Annexure R-1.

8. That further, the Executive Engineer, Zone-5, Jalkal Department, Municipal

Corporation, Kanpur Nagar vide letter dt. 26.09.2025 has informed as under:

')Rakhi Mandi Railway Colony, a letter no. 669/W-49/17 dated

1 E&GGd. No.8552 )

X . 03/06/2025 )

\\% S A )
3\\\ [/7'; ~
‘\b::.;‘;'

31.05.2025 was sent by the Executive Engineer, Construction Division

(1), U.P. Jal Nigam (Urban), Kanpur, to the Senior Divisional Engineer,

North Central Railv;'ay, Kanpur, requesting early fund allocation of

%262.67 lakh against the estimated cost.

e It is further informed that, as before, the Jalkal Department continues to
provide surface water for domestic usé through 15 tankers (each of
5,000-liter capacity) at designated locations in Afeem Kothi Rakhi
Mandi.

e Thus, as per the aboye, a minimum of 105 liters per head per day (Iphd)

of clean water is being ensured through tankers in Afeem Kothi Rakhi
I V
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Mandi. Additionally, whenever there is increased demand for drinking
wlater, additional tankers are deployed to ensure availability.
Photographs and details of the tankers being installed have been
enclosed with the said letter.

Copy of the letter dt. 26.09.2025 has been annexed with ANNEXURE

1 as Annexure R-2.

ii.  Blood Sampling / Survey by the Government in the affected areas of
Kanpur Nagar (for Héavy Metal Analysis — Chromium, Mercury,
, Fluoride)
Compliance:
9. That the Chief Medical Officer, Kanpur Nagaf vide letter dt. 08.09.2025 has
informed that in the affected areas of District Kanpur Nagar, namely Juhi

Baburiya (Rakhi Mandi), Tejab Mill Campus (Anwarganj), Panki

- WP

ustrial Area, Jajmau, Rooma Treatment Storage Disposal Facility,

\

¢ VK Upadhayzy T

*( ﬁnpum:;:e(u,p) Rat _ " . .

O(\Ex. .No.gss2 . ) anfl Nauraiya Kheda, monthly health camps are being organized by skilled

Dt 0310812026 ) ‘

Oﬁ_\ )
o

<. OF%

/ — . g
edical teams for examination and providing necessary treatment to local

residents.

10.That since 31 July 2024, a total of 85 health camps have been organized in
these affected regions, during which 7,476 patients have been examined.
11.That out of the total beneficiaries suffering from various diseases, 347 persons
| were tested for Mercury and Chromium, out of which 12 individuals were
found to  have  higher than  normal  Mercury levels.

Till date, a total of 391 persons have been tested, among whom Chromium

levels were found above normal in 367 persons.
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12.That the Survey work in the affected areas Juhi Baburiya (Rakhi Mandi),

Tejab Mill Campus (Anwarganj), Panki Industrial Area, Jajmau, Rooma
TSDF, and Nauraiya Kheda has been completed.
From the post-survey findings, among 442 persons suffering from other
ailments|, 60 individuals have been identified for Mercury and Chromijum

testing. Their serum samples are scheduled to be collected on 09.09.2025,

which will be sent to Dr. Ram Manohar Lohia Institute, Lucknow, for

analysis.

13.That those found to be suffering from other diseases during the survey have
been referred to G.S.V.M. Medical College, Kanpur Nagar, and their

follow-up is being conducted at the health center level.

to Include Diagnostic

Infrastructure and Multi-Specialty Facilities
14.That the Special Secretary, Health Department, Government of Uttar Pradesh,

has confirmed that heavy metal testing facilities are available at Lucknow.

| 15.That the Chief Medical Officer, Kanpur Nagar, has informed vide letter dt.

08.09.2025 (Annexure R-3 of ANNEXURE 1) that the matter is covered and

coordinated at the State Headquarters level,

v
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iv.  List of All Industries (Regardless of Category — Legal/Illegal — Kanpur

Nagar, Kanpur Dehat, Fatehpur, including In-house Units)

Compliance:

submitted/provided accordingly,

V. Soil, Sludge ang Water Analysis of Panki / Sanigawan Landfill Site / STP

at Panka and Sajari

17.That the Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam
(Rural), Kanpur Nagar vide a compliance report has informed that under U.P.,

Jal Nigam (Rural), Kanpur Nagar, a total of five STPs are operational and

maintained, namely:

18.That as per the directions issued earlier, sludge testing from these STPs was

carried out by IIT Kahpur, and the report dated 25.02.2025 indicates that:

* The sludge generated from 130 and 43 MLD STPs at Jajmau contained

chromium levels beybnd the permissible limit,

e Whereas, the sludge from 42 MLD STP Sajari, 210 MLD STP

Bingawan, and 30 MLD STP Panka was within permissible limits.

19.That for the disposal of hazardous sludge, M/s Bharat Oil & Waste

Management Ltd., Kanpur Dehat‘\lys provided a financial proposal to
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undertake TSDF-based disposal®a rate of Rs. 16.01 per kilogram. The

proposal has been prepared and forwarded for approval to the Headquarters of

U.P. Jal Nigam.

20.Further, the Project Director, SMCG-UP, Lucknow, vide Letter No.
103/844I/SMCG/01 dated 02.07.2025, has requested the Member Secretary,
U.P. Pollution Control Board, Lucknow, to initiate appropriate action to
prevent the mixing of tannery effluents with domestic sewage entering the
Jajmau STP.
Copy of the Report of the Project Manager, Ganga Pollution Control unit has
been attached with ANNEXURE 1 as Annexure R-4.
vi.  Operation of Existing STPs (Resolving Non-Cdmpliance within 2
Months)

Compliance
21.That the report of the Project Manager, Ganga Pollution Control Unit, U.P. Jal

fling to the test report of IIT Kanpur dated 05.02.2025,
e The 130 MLD STP Jajmau, 42 MLD STP Sajarli, and 30 MLD STP
O Panka were found compliant with COD, BOD, and TSS standards;

¢ Whereas the 43 MLD STP Jajmau and 210 MLD STP Bingawan were

non-compliant with the prescribed norms.

22.That during September 2025, composite samples of STPs were tested jointly
by IIT Kanpur and the U.P. Pollution Control Board. The UPPCB report found

the STP at Jajmau compliant, while the IIT Kanpur report is awaited.

CX Scanned with OKEN Scanner
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23'Additi0nally, as per the IIT Kanpur test report of August 2025, the treated
\ effluent from 130 MLD and 43 MLD STPs at Jajmau, 42 MLD STP Sajari, 30
MLD STP Panka, and 210 MLD STP Bingawan was found to have BOD levels

within the prescribed standards,

Vvii.  Drain Action Plan — Untapped and Overflowing Tapped Drains
24.As Reported by Project Manager, Ganga Pollution Control Unit, U.P. Jal
Nigam (Rural), Kanpur Nagar (Annexure R-4 of ANNEXURE 1):
¢ Administrative and financial approval for the action plan to tap 11
untapped drains in Kanpur Nagar has been granted by NMCG, New

Delhi, through its Letter No. 12012/21/2020-TECH-I NMCG (Comp.

No. 263215) dated 02.05.2025.

e ™
p VK Upadhayay ™
Advecats )
* ( Kanpur Nagar (1).p) )7(}

Re Mo, 8552 ,
Q\,Exwzozg}‘ <7/s of the proposed works. The financial bids were opened on 25 .09.2025,
ey

L*";; St "J..,,_\_\‘J;Lﬁ !
\\}%\’lﬁ’ and the process of financial evaluation is presently under progress.
0

“ Under this approved scheme, e-tenders were invited for the execution

viii. Permanent Monitoring Plan for TSDFs, Existing
STPs/CETPs/CCRU/Landfills/TSDFs
25.That weekly monitoring is conducted by U.P. Pollution Control Board

(UPPCB). The Monitoring Plan has already been submitted before this

Hon’ble Tribunal.

ix. River Rejuvenation Plan (Senger, Noon, and Pandu Rivers)
26.That as per the report previously submitted 'by the Irrigation Department
following the receipt of DEM (Digital Elevation Model) and other necessary

documents by NLH Roorkee, it is proposed to furnish an interim report

4
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containing the coordinates for flood plain zone determination within two

months (by November 2025) and a final report after an additional two months

(by January 2026).

X.  Government Multi-Specialty Medical Aid F acility for Victims of Heavy

Metal Contamination
27.That the Chief Medical Officer vide letter dt. 08.09.2025 (Annexure R-3 of
ANNEXURE 1) has informed that during health camps in affected areas,
patients suffering from other diseases are examined and treated by specialist

doctors posted at GSVM Medical College / JK Cancer Institute.

xi. Induction of Workforce in CPCB/PCB
28.The Hon'ble Supreme Court in the matter of M.C Mehta v. Union of India,
WP (C) No. 13029/198S, vide order dated 08.05.2025 has passed directions

for Delhi NCR and certain observations for the country:

"IN RE: VACANCIES IN SPCBS

WOARY

VK Upadhayay 1.\
( Mvocafeyay )
) )k

offtrol Boards and Pollution Control Committees.

e first issue concerns the filling of vacant posts in the State Pollution

. /We are informed that 21 per cent of the posts in the Central Pollution
Control Board (hereinafier referred to as "the CPCB") ;1re vacant. We direct
that all vacant posts shall be filled by the end of August 2025, and an affidavit
of compliance shall be filed by the Union of Inc.lia by the same date.

8. The CPCB has submitted a detailed note indicating that there are si gnificant

vacancies in almost all States. For example, in the State of Jharkhand, 91 per

cent of pasts are vacant, and in the State of Bihar, 90 per cent of posts are
sacant. There are many States where the vacancy is more than 60 per cent.

' Even in the case of Pollution Control Committees of the Andaman and Nicobar

4/ ,
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Islands, Chandigarh and Puducherry, there are substantial vacancies. So is
the case with Jammu and Kashmir. We direct all the State Pollution Control
. Boards and Committees to ensure that all the vacancies are filled by the end
of September 2025. T, his order shall be communicated by the CPCB to the
Pollution Control Boards and Committees of all the States and Union
Territories and cql] Jor their compliance. A compliance report on the
implementation of this order shall be filed by the CPCB by the end of

September 2025, after collecting the responses of all States and Union

Territories.”

xii. Continuous Supply of Electricity for STP/CETP/Hospitals
29.That the Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam
(Rural), Kanpur Nagar, has reported (Annexure R-4 of ANNEXURE 1);

* For continuous monitoring of all STPs and related SPS in Kanpur

Nagar, logbooks are being maintained,

Continuous and uninterrupted electricity supply to various STPs is

being ensured by coordinating with the Executive Engineer, Division

<
VK.U
ocale
@iﬁ:up )k
6d. No. 6552

\ olecn w0z )
NN é/

\uv

Office (Water/Projects), U.P. Jal Nigam (Rural), Kanpur. Requests were

" sent to the Hydraulic Department, Kanpur, vide letters No. 1162/W-
5/56 dated 31.12.2024 and 1169/AC-8/58 dated 31.12.2024.

e To improve the electricity supply at the 210 MLD STP Bingawan, the
Managing Director, KESCO Kanpur, proposed an interlink system
between 210 MLD STP Bingawan and 40 MLD' TPP Bingawan, and

funds of Rs. 74.00 lakh have been released to NMCG, New Delhi for

%

this purpose.
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* For the reconstruction of the 33/11 kV substation at Jajmau STP |

campus, the revised estimated cost of Rs. 4,93,96,768.00 has been

submitted for approval to U.P. Jal Nigam (Headquarters).

30.That the deponent is duty bound to fulfil the obligation which are assigned

under the law and directions passed by this Hon’ble Tribunal. The Deponent

1 \\nal and undertakes to faithfully comply with any further directions or

*( .

npur Nagar (U.P): g‘ x1 .. . _

Regd.No.gs52 yStrjictions that may be issued by this Hon’ble Tribunal, without demur or
r-Ex. Ot 09/06/2026 /i

Qi
e

31.Hence, the present afﬁdayit is being submitted for the kind perusal of this

e s s e

Hon’ble Tribunal. It is prayed that the same be taken on record.

| 39
P
\
06
fPONENT

. od that this dom.xn@‘.%‘}"a—6l ‘
SRR e P i
?vrt‘ng'l'a l.t'ie.ntmed by sﬂ....,%_,\_,,/\

verified per identification.
ence Attested nyay \)/
dra Kumar Upa -
Va=e Notary of‘I . \u\
' wanpur Nepa? b\

oy
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VERIFICATION

Verified at k/m“ﬂ - on this 6L day of October, 2025, that the

contents of the above affidavit from paragraphs 1 to 31 are believed to be trye

and correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

artiflied thiat this doc:mc';
prese f melto ay b
Shrl. ii"ﬂ?’ '\'q g\"«?{b\
who Is Identified bySrI <
verified per identification.

Hence Attested .
ra Kumar Upadhy@y - s
wirenc Notary Govt. of 1e 72eL 5
Kanpur Nagar (U.P'
\ - J
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BEFORE THE NATIONAL GREEN TRIBUNAL

/ NN
b UF:Q&YW\ \
(| Advcate = ) - I " .
SR Nagar ) ) o) PRINCIPAL BENCH, NEW DELIII

44d. ko, 855,
AL

.lAL/:.

ORIGINAL APPLICATION NO. 985/2019

; - WITH
/' \“ .
VK Umd*;al'av\ ORIGINAL APPLICATION NO. 986/2019
K (e tocar 0P) VK "
e ) WITH
G & O oaRs 2025, NV ORIGINAL APPLICATION NO. 528/2023

O

IN THE MATTER OF:

IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR

UTTAR PRADESH
WITH

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI

MANDI KANPUR NAGAR UTTAR PRADESH
WITH

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023
“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL

POLLUTION IN THE GODHRAULI VILLAGE”

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF THE DISTRICT

MAGISTRATE, KANPUR NAGAR, UTTAR PRADESH, IN COMPLIANCE

OF ORDER DATED 07.10.2025 PASSED BY HON'BLE NATIONAL

GREEN TRIBUNAL

I, Jitendra Pratap Singh, aged about 53 years, S/0 S.P. Singh posted as District

Magistrate, Kanpur Nagar, Uttar Pradesh, do hereby solemnly aftirm and state as

under: #/
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1. That I, the Deponent in the above captioned matter, am fully conversant with the
facts of the case and am competent and authorized to swear the present affidavit.
2. ThatI state that the contents of this affidavit have been dralted by my counsel on
my instructions, and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.
BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining issues
relating to chromium dumps, consequent groundwater contamination, and
associated health impacts in the districts of Kanpur Nagar, Kanpur Dehat, and
Fatehpur.

4. That, the deponent had filed a ‘Further Compliance Report’ dated 06.10.2025,

(kindly refer to judicial page no. 4451 to 4509). Subsequently, the Hon’ble

' AdVO‘C’JlB
'*( Gnp r'agarigl ) )*
Regd. No. 8552€19in {r perusal

Q\ Ex. Dt 03/06/2026 )
@)

" Kanpur Dehat, Kanpur Nagar and F. atehpur respectively.
3. Learned Counsel for State of Uttar Pradesh and concerned State Authorities
seeks four weeks’ time to file supplementary affidavits which prayer is allowed.

4. List on 07.11.2025 for fm’tljer hearing...”

REPLY IN COMPLIANCE OF THE AFOREMENTIONED ORDER AND IN

SUPPLEMENT TO THE AFFIDAVIT DATED 06.10.2025 IS AS FOLLOWS:

I. DETAILS REGARDING CLEAN DRINKING WATER
5. That, the General Manager, Jalkal Department, Municipal Corporation Kanpur,
vide letter No. Jalkal/2564/GMS-672/2025-20 dated 01/10/2025 has provided

details regarding supply of clean drinking water in Rakhi Mandi Juhi Bamburiya

Y
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and Rakhi Mandi Afeem Kothi areas. In addition to as submitted in the previous
affidavit dated 06.10.2025 para 7 and para 8 (kindly refer to judicial pages 4455-
4456), details regarding supply of clean drinking water is as mentioned in paras
hereinbelow.

A copy of letter dated 01.10.2025 is annexed herewith and marked as Annexure-1.

6. That, in Rakhi Mandi, Juhi Bamburiya, a total of 22 km of pipeline has been laid
from the Zonal Pumping Station, Rajiv Gandhi Park, to Shyam Palace, Juhi
Bamburiya, along with an additional 132 meters of pipeline (from House No.
127/128A to 127/156A) under the INNURM Scheme. All 200 households in the
area are being supplied with clean, surface-treated drinking water twice daily
thrdugh the pipeline network, in adequate quantity of approximately 130-140
LPHD.

7. That, it is further submitted that the raw water sourced from the Bhairoghat
Pumping Station and the treated water supplied by the Jalkal Department,

Py ‘:EMun\cxpal Corporation, Kanpur, were tested by IIT Kanpur. As per the test report

Upachazay ¥ . N\ ,
. dafbci( 22.08.2025, the potable water supplied by the Jalkal Department, after
we) )X

' I | R 5 e ¢
£ ";:3,4‘3,;_.-/{pqr1fjpétlon of surface (river) water, was found to be within the prescribed

O&\a % %" "
PT”?Q&@&mmmumm.

-

A copy of the test report dated 22.08.2025 is annexed herewith and marked as
Annexure-2.

8. That, in Rakhi Mandi Afeem Kothi it is submitted that, as before approximately
450 to 525 KLD of water is being supplied in the area through water tankers,
amounting to about 105 liters per head per day (LPHD). Also, three tractors and
five tankers have been deployed for regular refilling six to seven times daily, and
engineers’ contact numbers are displayed on tankers to ensure uninterrupted
supply. The Councilor, Ward No. 6, has also confirmed adequate water supply,

which is being regularly supervised by the concerned officials.
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Copies of photographs of water supply through tankers are annexed herewith and
marked as Annexure-3.

9. That, in continuation of the above, it is submitted that for a permanent solution
to the water supply system in Afeem Kothi, Rakhi Mandi Railway Colony, a
proposal has been submitted by the Executive Engineer, Construction Division
(I}, U.P. Jal Nigam (Urban), Kanpur to the Senior Divisional Engincer, North
Central Railway, Kanpur, requesting carly allocation of funds amounting to
%262.67 lakh.

II.  DETAILS REGARDING MEDICAL TREATMENT

10.That, the Chief Medical Officer, Kanpur Nagar, vide letter no. CMO/NGT-
INFO/2025-26/11343 dated 04.11.2025, has informed that there are seven
affected areas in district Kanpur Nagéf with a total population of 38,650 persons.
Since January 2025, a total of 66 health camps have been organized in these areas,
wherein 4,610 individuals have been screened.

A copy of letter dated 04.11.2025 is annexed herewith and marked as Annexure-4.

af, vide the letter dated 04.11.2025 mentioned above, it has also been informed

(r‘VK Upamab;ﬁ'i \ of the screened individuals, 514 have been tested for heavy metal
Yo { Ad;’DCa'B
( Regd, rfgagslgjég}l?m pation, of which 492 reports have shown higher than normal chromium
DL09/06/2026J &

Ex
\' s 7(0.05-1.4 pg/litre) and 12 reports higher than normal mercury levels (<20
. L

OO° pg/lm e).

12.That, vide the letter mentioned above, it has further been informed that
representatives from AIIMS, New Delhi—Dr. Harsal Ramesh Salve (Additional
Professor) and Dr. Partha Haldar (Associate Professor)—conducted a site visit to
Jajmau and Rakhi Mandi on 29.10.2025. Subsequently, a meeting was held on
30.10.2025 at the NUHR Conference Hall, Kanpur Nagar, attended by officials

from various concerned departments, wherein discussions were held regarding

V
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compliance with the Hon’ble Tribunal’s directions and necessary remedial
measures.
A copy of MOM dated 04.11.2025 is annexed herewith and marked as Annexure-5.
III. REGARDING COMPLIANCE STATUS OF THE STPs
13.That, in addition to as submitted in the previous affidavit dated 06.10.2025 at
paras 21-23 (kindly refer to judicial pages 4460-4461), details regarding the
compliance status of the STPs is as mentioned in the paras hereinbelow.
14.That, the Project Manager, Ganga Pollution Control Unit, U.P. Jal Nigam
(Gramin), Kanpur, vide letter no. 1115/W-21/64 dated 04.11.2025 has
informed that as per the IIT Kanpur test report dated’ 27.10.2025 for COD, BOD,
TSS, and feci{l coliform in the treated effluent, four STPs—130 MLD and 43
MLD (Jajmau), 42 MLD (Sajari), and 30 MLD (Panka)—were found compliant
Witl"l the prescribed standards.
Cobies of the letter dated 04.11.2025 and test report dated 27.10.2025 are

annexed herewith and marked as Annexure-6 and Annexure-7 respectively.

E5=Fhat, vide the report dated 04.11.2025 mentioned above, it has also been

AAQTAZN
rr K.U s%xmtt

Ghayay™)
( Ocals
R""’”’ ’aQERop) I}Eﬁx iation thereof, de-sludging of the aeration lagoon is presently

egd.
\ 0. 8552
N Dwmm? ) v

(thhat the 210 MLD STP (Bingawan) did not meet the COD standard.

compliance criteria. Further, appropriate action against the opcrating firm is
being initiated under the relevant provisions.

16.That, it is further submitted that approximately 128 MLD of treated effluent from
the 130 MLD and 43 MLD STPs at Jajmau is discharged into an irrigation canal
for agricultural use, while about 197 MLD of treated elfluent from the 42 MLD

(Sajari), 30 MLD (Panka), and 210 MLD (Bingawan) STPs is discharged into the

Pandu River. ! /
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Copies of the records of the above-mentioned five STPs are annexed hercwith
and collectively marked as Asnexnre-8.

17.Hence, this supplementary alfidavit is respectfully submitted for kind perusal of
this Hon'ble Tribunal.

18.That everything stated above is true and correct {o my knowledge, derived from

official records, and nothing material has been concealed therefrom. ‘

VERIFICATION

Verified at kA\WU\L, on this 472 .day of November, 2025, that the

contents of the above affidavit from paragraphs 1 to are true and correct to

the best of my knowledge and belief. No part of it is false and nothing material

has been concealed therefrom.

- "ertified that this docu

gl;eﬁ b fore me t '%3%1‘3?6\ o %_\\W

who Is Identiﬂed by Srl.......
verified per identificatlon.
Hence Attested
¥irancga Kumar Upadhyzgy
Notary Gowvt. of Indls
Kaneor Nenar (11R ¢
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5. 3fEramA s, Sovo Ster P, Wi ygyor RRiFr gare (FTRR), BHEYR TR |
6. URASTAT Jaerep, Sow0 STeT (AT, T yguer Pzl e (T, BAYR AR |
7. AR =T, BQR ywvs el T HEY, SHYg—HHMYY AR |
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- qHATp— QSI /é)'ﬂ “"‘—\ + ) 25 R ﬁ?ﬁ‘cﬁ—;zo,:}awz 2025

ﬁw—wm'rﬁa Iy gRA arferaver § JfTd 0A No. 985-986 of 2019, OA No. 528/2023&0A
934/2024 % UIRd 3w fRATF 07.11.2025 E#aﬁma?rar}mwﬁl =

HEIgy,
WWWWWWMWW@I&HWHW%%WOW

gRa arferevur, A8 fAeell o AT 0A No. 985-986 of 2019, OA No. 528/2023 & OA 934/2024 H UIRT

e fe=e 07.11.2025 H A M Mder @ wa 7 uw fAwmr ¥ wrfua [gel o gz

i fbar o= 8 | wiRd ameer # A 1A frdyr swer -

................ "7. The State Authorities especially the Chief Secretary, Uttar Pradesh and Secretary, Health,
Govt. of U.P. are directed to provide a timeline within two weeks in respect of the steps that will be
taken by the State Authorities to complete the process of mapping the entire area and find out the
affected vnllages/ULBs/dlstrlcts They will also dtsdose the approximate number of the affected persons,
the medical facilities which are available ‘at’ the Dlstrlct/ULB/Vlllage level including the health centers,
doctors, paramedical staff available in.those health centres, the facilities 6 available in those health
centres and the nearby labs and distance from that lab for carrying out the blood -and other sample
analysus The mapping will include the food chain contamination, surface water and ground water
~ contamination and air contamination analysis. The timeline will also be given for fully |mplementmg the
22 recommendations which have been noted in the order dated 01.07.2025......

3 SWRITT Ut 3N B STTTIFI—T | recommendatxons?@ UReYg H XLAAT X Hhford DY 02
o @ arex WA fbar s yRRaT & | 7S
Her-Tem—aeaR | \\.Wy
D
q q f‘?{.‘[g)
q [f?\ﬁb_r\ﬂ
R TR

e M fesifd: PG . X
wfaferlt —wewr wafE, Sovo qq\uur ﬁaaur S, o | /
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ANNEXURE-5
Ref: JTETA/CETP/922/2025 Date: 22nd November ,2025

From,
Secretary (JTETA),
Jajmau, Kanpur Nagar

To,
District Magistrate,
Kanpur Nagar

Ref : Letter No. 951-8T—147/25 dated 20.11.2025

Sub: Implementation of 20 MLD CETP up to Tertiary Treatment along with treated
Sewage Dilution Facility for Jajmau Leather Cluster-_Providing detail regard
completion timeline.

Dear Sir,

With the reference to the letter no. 951-841—147/25 dated 20.11.2025, In the last

project review meeting held on 18.11.2025 the contractor (M/s VA Tech Limited) has
committed to complete remaining project work by February 2026.

In regard to ensure the proper functioning of the 20 MLD CETP at Jajmau, a
collection and conveyance system has been developed, which includes
approximately 25 km of pipeline works (both gravity and pumping) and around 600
manholes, connecting all individual tanneries and enabling the safe and regulated
discharge of effluent into the 20 MLD CETP through the pumping stations..

This is for your kind information and record.

For Jajmau Tannery Effluent Treatment Association

P

/ -
Authorized Signatory

Copy forwarded for Information and Necessary Action to:
1.Municipal Commissioner, Kanpur Nagar Nigam, Kanpur.
2.Executive Director (T) NMCG, New Delhi.

3. Director- Technical -(IIT) (NMCG), New Delhi.

4. APD, SMCG (State mission for Clean Ganga), Lucknow.
5.Managing Director, UP Jal Nigam, Lucknow.

6.Guard File.
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Original Application No. 985/2019 (1.A,. No.568/2024) In Re: Water Pollution by Tanneries at
Jajmau Kanpur Uttar Pradesh With Orviginal Application No. 986/2019 In Re: Water Pollution

at Rania Kanpur
Application No,

Dehat & Rakhi Mandi Kanpur
528/2023 News report published in Dainik Jagran dated 14.08.2023

Nagar Uttar Pradesh With Original

"highlights a growing concern regarding industrial pollution in the Godhrauli village"”

[ Sr. .‘\'n.f Amicus |
j Curiae No.
1 | o,

Recommendations

| Soil, Sludge and Water Analysis
i | f of- Panki/ Shanigawa Landfill
’ ‘ | Site/ STP @ Pankha, Sajari

f ;‘ : Timeline: 1.5 months

[ i |

i | |
! !

|

j Time line (specify in DD/MM/YY)

AAGE B T 0 90 wo e s (o), |
SER & a5 o uadh A q30 7a 43
e v ST, 42 r_r:.rr;'*(" AT
AR, 210 AUSTS! vy fastar va a0 TS
T rrm T FATCT Ud IFRET &1 il
o @ Ryl N RA M fdw @ owe A
NSRS ?5[ i &9 arel ot @ GO
3mg03mg0elo R W
amgosmgodo FER BN faed 25022025
Suerey wREl T gderor Rod @ aeER 130 T
43 UHUSEl UHAd G @ Wi i
URAGCHY T@ HIFTH @ AR A A
e ol i &1 99 42 USRS TSl T
210 TAEE! THEN At va 30 vAUErEl T
THT BT TSl AR T @ S arn Tl €
4 IREGHTHI Wial @1 fa=er E0TH0SI0TH0
T B AR W Bl WM g WRG 3iad U
e e fo, HHEYR T8 BN w0 16.01 UM |
fhemm @1 w® W aREeema W @
SlovHodlormo vefy § PR dRE W Tq
facia o Suerer ewrn T ¥ e w8 A
UG TR BRI Wil o el 79 ey |
UG fopar T B ) 39 ifdRed aRdeEn HdTs, |
THoTH0RMoSlo—goo BT 31T T Fo 103 f%?ﬂ?b‘
02.07.2025 & WROH § Waw Hiwd, S0 ¥0 qqm
Fra=r a8, o W oy fear T § fe

BT

gad

o

FRIAIAR B8 BRIaR wRA & T R |

o

Operate Existing STP (Resolving
Non- Compliance Within 2
Months):

5 Nos. STP(UPJN-R):

aﬁoaﬁoﬁowaﬁﬁmazmozozsﬁww,
ﬁﬂéa#awwow@wmumﬁi
T TIOTH, 42 TAUSS! THEN! oinl U9 30
TATCIS! eIl UMl @ oG SSaE ®
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FINGM AMEG & AgHY T T Tl OIS 1 T
TENT T 210 TAVCTS! faeTal & TG St
@ 0300 Td Bihel DIIGE @ = 7D D
ey T ot Y | auf Feg & FROT WIH A
§ arex Qi @ QT @ e e W@
auf Feq B SR G B R IR QI A
B R—areRT o1 PRl IRER QTR BT B
BRIAT ST Ve 2, Rraal g TRy 90 Wi 2
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“Drain Action Plan- Untapped &
Over Flowing tapped Drains
Timeline: 2 weeks
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12012/21/2020-TECH1 ~ NMCG(Comp.  No.:
263215) RA1® 0205202 ERT UM @I T4l €|
IF Ao B et Wi il @ wrEre
?q I-Fifder &g Reie 13062025 @1 $-ffaaT
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2025 @1 @ W, B W el R 9 oEg
YR BT THOTHORT0SH0 E faeel @1 famid 03.11.
2025 B Wil &g U¥T fFar 7T € | WiedioRT

ifaenfre erat B 18 A8 A ol By fordn S|

Continuous supply of Electricity
for STP/CETP/ Hospitals

SIS BMY TR A GaTerd wel gEoeioho Td
T §It uHodlouwo @ Wad ERM 'q
ArTge A @ o W& R fafs tEend W
fe@ @1 oy PR Td frafe w9 @ fEd o
27 GHI-TH W AR AfvE ve wried
fa/dn, Sovo wa@ frmm (@), dER BN
= wat @ Team 9 ERfed fowm, eER W

RN T T B |

(Mohit Chak)

Project Manager
Ganga Pollution Control Unit,
U. P. Jal Nigam(Gramin),
Kanpur
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Rec0mmend:iti0n§7§i1ggesfions @i‘ich were recorded in the proceedings dated

07.01.2025 of OA No. 985/2019, 986/2019, 528/2023 ~

S. ~ Recommendations Compliance Timeline
No done ‘
(Yes/No)

1. RO-NFWaterPlanis:CleanWater  fordll Domestic  Purposes -
ceniralised and de-centralised installed RO- NF Systems (Identify the usage = - \

|| ofwells/hand pumps/ borewells/watersourcefor animals and agriculture) ‘\
2. | Blood Sampling/ survey by Govt in the affected areas of Kanpur Nagar/ - j
| Dehat/ Fatehpur (Heavy Metal Analysis-  Chromium, Mercury, Fluoride) ) _

3 Improve Govt. Hospital’s infrastructure to include  multi-speciality - R \
diagnostic facilities |

4. | List of all Industries (Regardless of Category/ legal/ illegal/ in-house)- - W

| Kanpur Nagar, Kanpur Dehat, F. atehpur i
5. | Boundary Wall and Cover for Existing Cr Dump/ Plume (Fatehpur - 7\
& Kanpur Dehat): i 1
6. | Soil, Sludge and Water Analysisof-Panki/ShanigawaLandfill Site/ STP @ - j
Pankha, Sajari ) |
7. Operate Existing STP (Resolving Non- Compliance Within 2 Months) - | - ﬂ
8| Drain Action Plan- Untapped & Over F. lowing tapped Drains - l - H
9. | Permanent Monitoring Plan for Existing STP/ CETP/CCRU/ Landfills/ - l
TSDFs )

10. | Construction and Installation of sewage system and STP in Kanpur dehat - W
and Fatehpur ) ]

|

11.| Removal of Chromium, Mercury and Ash from the affected area - i 1
12. | Soil & Ground Water Remediation - ‘




4800

Recommendations B

River Rejuvenation Plan (Sei@éﬂﬁ’onn/Paﬁguii@}g)-‘lhgml;od
Plain Zoning, Rain water harvesting, watershed
development,encroachment removal, Eco- Sflow

Compliance Timeline
done
(Yes/No)
No Following the receipt of the DEM from

Survey of India by 31.12.2025, NIH
Roorkee will furnish an interim report
containing the coordinates for the flood |
plain zone determination within two months
(by February 2026) and a final report after
an additional two months (by April 2026)

14.| Government Multi-Specialty Medical Aid Facility for victims of Heavy

metal contamination (can be established in existing Govt Hospitals in all
three districts)

15. | Induction Of Work force in CPCB/ PCB

16. | Technical Infrastructure to State PCB/ SGWB

17. | Continuous supply of Electricity for STP/CETP/ Hospitals

18. | Bye- Laws for Preventing Environmental Pollution from Mercury (inlines
of Minamata Convention)

19. | Find out the source of Chromium,Mercury, Fluoride, and Iron in the eco-
system.

20. | Survey And Mapping of (new/old) Dump Sites (of chromium, mercury, ash)
in Fatehpur and Kanpur Dehat, Kanpur Nagar:

21.| Survey and Mapping ofGroundwaterContaminationinFatehpur
andKanpur Dehat, Kanpur Nagar

22.| Survey of People/ Cantle/ Food Chain- To Check Degreeof Contamination
and create  aneffective Remediation Plan Against Bio- Accumulation of
L Heavy Metals.

M= penE
18
Executive Engineer

Kanpur Division Lower Ganga Canal

\Y?S Kanpur
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oereo

Ref no.: AUS641/0610/01 Date:14/11/2025

To.

Executive eng.
Division, Kanpur
Uttar-Pradesh

Subject: Notification Regarding Drone ¥lying Operation for SOI-NGT
Ref:
o W/O no: 3542/11-C (NGT) dated 07-10-2025
Dear sir,
We are writing to formally request you to inform about our upcoming drone flying operations to all
Jocal authority under the issued work order mentioned in reference, which are to be conducted under

the directives of Honourable NGT. These operations are to be carried out on behalf of UPGDC-SOI to
map the Pandu & Noon River.

The flying Operation are Scheduled to Commence on 15" Nov 2025 and will conclude by 31* Dec
2025. The daily Operation will be conducted from 9:00 AM to 5:00PM.

The project will be Coordinated by Mr. Rohit Kumar from our team, who will ensure seamless
communication and adherence to all operational protocols.

We assure you that all necessary precautions and safety measures will be strictly followed during the
operations, including compliance with local regulations and standard drone operation protocols.

Contact Details:

Name Designation Phone Number
Rohit Kumar Project Coordinator 0522271226
Gulshan Raj Project Manager 7667003368
Prashant Kumar General Manager 9899011859

Should you require further details or documentation, please feel free to contact us. We appreciate your
cooperation and support in facilitating this important survey operation.

Thanking you.

Yours sincerely,

Prasanth Kumar
General Manager

Aarav Unmanned Systems Private Limited

Registered Office: No. 3, MCHS Layout, 80 Feet Main Road, Jakkur, Bengaluru - 560064
www.aereo.io | info@aereo.io | Tel: 080 2521 2997 | CIN: U35122KA2013PTC141030
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S

. | Recommendations Compliance Timeline
No Done or Not
15. | Induction Of Work force Complied As per Article published in Danik jagran
in CPCB/ PCB on dated-11.11.2025 it was published that

MoU has been signed between IIT Kanpur
and UPPCB Regarding 45 vacancies
which includes 28 Assistant Environmental :
Engineer and 17 Assistant Scientific
Officer. UPPCB has also published in
recent advertisement on dated-20.11.2025
whose advertisement no is H34965/AS
Camp(118/2025) for 224 vacancies of
B various designation .

16. | Technical Infrastructure Complied NABL laboratory facility for water &
to State PCB/ SGWB waste water and Air Quality Cell is
available in UPPCB, Regional Office,
Kanpur Nagar

3 9 YD IqelibrRl Ud AR anavad Briael B |rew AT ¥

RS o
R g

& Brfe™r : 5243, TgET SOR, ITATH ABIA Bol-3, T 9 — TS TR
$-AT  : rokanpur@uppcb.in, W : 0512- 2510999
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fesi®—20.11.2025
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